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W e d n e s d a y ,  t h e  3 0 th. A p r i l ,  195 8 .

T h e  L o k  S a b h a  m e t  a t  E l e v e n  o f  t h e  
C l o c k .

[ M b . S p e a k e r  in  t h e  C h a ir ]  
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Shri Tangamani: May I know the
period of training for the 80 trade 
apprentices who are going to receive 
training three months hence?

Shri Shahnawas Khan: That is a 
matter of detail, and there is still some 
time to go. I could not give the 
exact period.

Shri Tangamani: I* it a long train
ing or is it just for a few months?

Mr. Speaker: It is a matter of
detail.

Shri Shahnawaz Khan: It is a fairly 
long training.

Shri Damanl: May I know the
capital and the repairing capacity of 
this factory, and how many persons 
will get employment in that factory?

Shri Shahnawaz Khan: We are ex
pecting that approximately 2300 per
sons will be employed in this factory. 
The annual capacity of this factory, 
we hope, is going to be 1200 tons of 
machine (heavy and light) forging, 
3000 tons of machine (ferrous) cast
ings, and 840 tons of non-ferrous 
machine castings. This is the output 
in addition to other things.

Shri Joachim Alva: Having taken
an overall account of the number of 
locomotives necessary for the next 
five years, may I know whether we 
have also taken into account the

imports we are making o f locomotive* 
both from the Bast and from the
West?

Shri Shahnawas Khan; A ll that has
been taken into consideration.

Shri Goray: Are Government satis
fied that the necessary parts cannot 
be manufactured in the existing 
workshops on the railways?

Shri Shahnawas Khan: This matter 
was gone into very carefully by the 
Workshops Reviewing Committee, 
and it is as a result o f the recom
mendations of the Workshops Review
ing Committee that this factory is 
being put up.

Shri Feroze Gandhi: May I know 
whether Government have now en
tered into an agreement with the Tata 
Locomotive Co. for the production of 
100 locomotives a year? By 1960-61, 
these 100 locomotives a year will 
not be required by the railways. 
May I know whether Government 
have taken this into account and 
arranged their further production be
yond 1960-61 accordingly, because 
the requirements would have been 
completed, and 100 will not be re
quired?

Shri Shahnawaz Khan: We arc
anticipating our requirements and 
making arrangements as far as 
possible.

Shri Subbiah Ambalam: Is there 
any proposal to have a training 
school attached to these workshops, 
and if so, their capacity, and the dur
ation of the course?

Shri Shahnawas Khan: I think the 
same question was asked before. 
Yes, there is going to be a training 
school.

Shri Goray: Will Government
make the report of the Reviewing 
Committee available to us?

Shri Shahnawaz Khan: I think it
is already in the Library of the House.




